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Shri Mohinddin: Yes, in view of
this emergency, we have got a list of
the pilots who have obtained licence,
whether the licences are remewed or
not.

Shrimati Renuka Ray: Is there any
‘arrangement between this Ministry
and the Defence Ministry to see that
these people are absorbed imme-
diately?

Shri Mohiuddin: Yes, there is al-
ways that arrangement, If necesary,
they will be absorbed.

Shrimati Renuka Ray: I want to
know whether there is any particular
arrangement in view of this emer-
gency.

Shri Daji: In view of the fact that
Government are spending about
Rs. 75.000 per person for training, and
six are unemployed, and fifteen more
are being trained, may I know why
there is a lag between the necessity
of the country and the training that
is being imparted?

Shri Mohiuddin: That question has
been discusseq long ago. Even the
Estimates Committee has gone into
thiz question, and I would request my
hon. friend to read the repoart of the
Estimates Committee.

WMo wewwe Taredly : sfitwe, w0
T|r w1 fadas gev F g9w 9T o
¥ faq faamond 2, fras aweia wE-
frw frar-arest t afeEda: s
dfors st & fag qemar om A% ?
Bhri Mohiuddin: The Defence
Ministrys hag got full powers, and
Government have got full powers to
call any person for duty under the
Defence of India Ordinance, and they
can call them. We have got the list
of the pilots who were licensed, whe-
ther their licences have been rene-
wed in 1962 or not. That st is there
with us.

Dr. L. M. Singhvi: I wanted to
know' whether it was proposed to
call them.
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Mr. Speaker: Now, Shri A, P Jain.

Shri A, P. Jain: Supersonic jet
planes require specially trained pilots.
Hag the Ministry given any thought
to the question whether it should
give any further training to pilots
who have not received jet training?

Shri Mohiuddin: There is some
misunderstanding about the training
given at Allahabad. The training in
Allahabad is oniy in the elementary
science and the practice of flying
aircraft.

Mr. Speaker: That iz what the hon.
Member means, namely that this
elementary training should be sup-
plemented by advanceq training for
jet planes.

Shri Mohinddin: That is not the
training given at Allahabad. After
these trainees have passed the exa-
mination, the airlineg take them over
and give them further training, or
the Defence Ministry takes them over
and giveg them furthep training, and
that further training may ultimately
g0 up even to the supersonic jet
training level.

Diesel Locomotive Project

+
Shri . Kunhan:

Will the Mj.nis‘ter of Railways be
pleased to state:

(a) the progress made so far by
the Diesel Locomotive Project;

(b) how long will it take to com-
plete the project; and

(¢} what are the terms of the
agreement between Government and
the American Company?

The Deputy Minisier in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Development and con-
struction are in hand both in Factory
andg Township area and approximet-
ely 15 per cent overall progress bhas
been made.

(b) The Project ia expecteg to be
completed by March 1987
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(c) A Statement giving broad de-
tails of the agreement is placed on
the Table of the House. [See Appen-
I, annexure No. 32].

Shri P. Kunhan: May 1 know
whether the agreement with Messrs.
Alco Products Inc. of America pre-
vents us from purchasing more diesel
locomotives from other countries?

Shri S. V. Ramaswamy: Why
should we purchase when we manu-
facture ourselves? There is no need.

Shri Narendra Singh Mahida: May
1 know what the annual production
of these diesel locomotives would be?

Shri S. V. Ramaswamy: It is a
phased programme. The annual pro-
duction would be of the order of
about 150 by the end of 1967

Shri §. M. Banerjee: From the
statement 1 find  that the firm will
alsp arrange for the training of Gov-
ernment personnel in  America and
submit a detailed scheme for training
of artisans and supervisors in India.
May I know whether any scheme
has been chalked out under which
some Government servant; could be
trained, and if so, when?

Shri S. V. Ramaswamy: Our
trainees will be sent as and when re-
quired. They are under training in
India already.

Shri Indrajit Gupta: Pending the
completion of this project, which the
hon. Minister said would take ano-
ther five years, what is the estimated
expenditure that we have to incur
for importind diesel locomotives up
to the year 19677

Shri 5. V. Ramaswamy: That would
oe a different question altogether,
for which the answers have been
given earlier, namely that our total
requirement would be of the order
of about 550 diesel locomotives in
the 3rd Plan Period. We have im-
ported some already, and some are
on the way. In the meantime, the
gap will be filled by imports, Let me
~lear up the position in regard to the
programme of manufacture. The pro-
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duction target is 150 per amnum in
1967. We have got @ phased pro-
gramme. In 1983-64, it will be 12;
in 1964-65 it will be 29, and in 1865-
66 it will be 54.
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Shri D. C. Sharma: From the state-
ment I find that the firm will be given
lumpsum payment: for designs and
other things, and those lumpsums
vary according to the design ang the
ittem. The firm will also be entitled
to an engineering fee and a royalty
linked to the actual production as
achieved in India. So, I think the firm
is poing to get three kinds of pay-
ments, lumpsum payments for de-
sings, engineering fee and also
royalty. May I know the gquantum
of payment under each one of these
heads?

Shri S. V., Ramaswamy: At present,
it wil] be against public interest te
disclose them.

Proposal to Self Heron and Viking
Aircrafts

+
Shri P. C. Borooah:
Shrimati Savitri Nigam:
Shri Morarka:
Shri Rajeshwar Patel:
Shri Vidya Charan Shukla:
Shri R. S. Pandey:
Will the Minister of Transport and
Communications be pleased to state:
(a) whether it is a fact that the
Indian Airlines Corporation recently
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